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Progress of Family Welfare
Progranmmes

1308. SHRI G. Y. KRISHNAN:

SHRI PASA BEHARI
BEHRA: ’

Will the Minister of HEALTH be
‘pleased to state:

(a) the details regarding the pro-
gress of different family welfare
programme during last three years,
State-wise;

(b) the facilities extended for the
success in this regard and to what
extent these incentives have prov-
ed to be successful; and

(¢) whether some new incentives
- are being considered in this regard?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HEALTH
(SHRI NTHAR RANJAN LASKAR):
(a) The required information for
the year 1977-78, 1978-79 and 1979-
80 is given at Statements 1 & II laid
on the Table of the House. [Placed
in Library. See No. LT-595/80].

(b) For successful implementa-
tion of the programme additional
facilities provided include:—

1. Establishment of more
family welfare centreg in rural areas
and urban slums, more Post Partum
Centres in Hospitals and provision of
sterilisation facilities in selected sub-
divisional Hospitaly ad Primary

¥ Health Centres

2. Setting up of more training schools
for Auxiliary Nurse Midwives and
Lady Health Visitors,

3. ntensification of the training
programme for indigenous Dais in
group to upgrade the skills of tradi-
tional birth attendants (dais) for
providing more hygienic delivery
service in rurul areas and their active
involvement in MCS programme of
pre-nature and best-natal care, and
immunisation of expectent mothers
and children.

4. Intensification of Materna] and
Child Health Programme by increase
in coverage under immunisation and
prophylaxis against nutrition and defl-
ciency diseases, like anaemia and vita-
min ‘A’ defickency.

8. Involvement of properly train-
ed para-medical gtaff in IOC instruc-
tions and Ora) Piti Programme,

6. Provision of jncentives. Apart
from compensation money of Rs, 100/-
for Vasectomy and Rs, 120/- for
Tubectomy out of which Rs. 70/- is
given to the acceptor, and Rs. 8/~ for
IUD insertion out of which Rs. 6/- is
given 10 the acceptor. Government
of India has offered the following in-
centives for Central Government em-
ployees in the reproductive age group
who charge sterilisation after having
2 or 3 living children:

(i) One advance increment not
to be absorbed in future increases
of pay. This has been offered on
4-12-1979.

(ii) Reduction to tha rate of in-
terest on the House Building Ad-
vance by 1/2 per cent. This has
been offered on 1-8-1979.

(iii) Provision of additional bonus
on Postal Insurance of such Cen-
tral Government employwes is also
being considered.

Central Government employees
who accept sterilisation of IUD are
plso granted special casual leave.
Apart from these, certain State Gov-
ernments have also announceq addi-
tiona] incentives for acceptors and
motivatorg of sterilisation cases. Cer-
tain State Governments have also
declared incentives to medical and
para-medical personnel. As regards
the success of these incentives, it may
be stated that the acceptance of the
family planning programme depends
on several factors such as the sgocio-
economic gtatus of acceptors, their
demographic characteristics, the per-
ception of the advantagag of the small
family norm, incentives, etc. The
policy in this regard is that the Gow-



179 Written Answers

erfiment should provide compensation
for loss of wages and other incidental
expenges which are incurred by an
acceptor of contraception. As regards
the conditional incentives to Central
Government employees announced 1
December, 1979 it is too early to as-
sess their impact.

(b) There are no furth;r prqposals
at present regarding new incentives.
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Workers Laid off due to Power Crisis

1310, DR. FAROOQ ABDULLAH:
Will the Minister of LABOUR be

pleased to state:

(a)y whether it is a fact that about
8 lakh writkers were laid off by power
crista’inh Jatpur alone;
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(b) whether it is also g fact that
same position is reported lin many
States;

(c) if so, whether thig.has created
great unrest among the labourers;

(d) what ard the States, where more
effect like this have been reported: Thd

(e) the steps being taken by Govern-
ment to help them?

THE MINISTER OF TOURISM AND
CIVIL AVIATION AND LABOUR
(SHRI J B. PATNAIK): (a) to (e).
Requisite information is being collect-
ed from the State Governments/Union
Territory Administrations and will be

laid on the Table of the House in due
course,

rAEfee saw Soit ® fg qva 37 w1 AR

1311. st S mfew : w7 Yo wat
¥ T FT T G

(%) arefaa s ot & fao fr sen
;‘rwjg“_r( T O T AGIVS  WqATAT WA

(") T wERT A frt safer w
W e o ey ?

I vaTmT § Q¥ Fan (V.ﬂ dto we
WIET TRIY) (%) wAE mE o ol
7 & far froffe woave {0 ~farga
-

1. graTfs, gienfaw, dwmfes, rfefamr,
q9 57 W dferw afafafodt § w2
qEE! BT @ faewr v wigs
W @ % g § )

2. syl anfaa, s srasrrfera,
fra¥ Wk S ==, wfeemal
YT @wdn  safen) oy @
w-mo & oA ¥ o "

3. ORI upE kem ¥ o wfefey
wfeg, foad fav 9=F  wwvaT Qar
Teat & |

ﬁ?’:ﬁ
(%) fred o i ® g O
wadf e ol it et war 8





